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P.Amos
Charles Domnic
Anthony Glever
P.Sailesh
Ch.Venkata Sridhar
T.Pratap Kumar
D.Sanslay
D.Sresanivasa Rao
Mm.Mohana Sai Kumar
P.Venkata Sashaigh
D.Paul
Shaik Mastan
P.Koteswara Rao
K.Krishna Mur thy
Shaik Mahamed Khaja
Valli {
Abdul Aze=z
Ch.Venkatesuaras Rao
Shaik Noor Ahmed Jani
‘TeNang Venkata Soma Sekhar
P.Venkata Satyanarayana
S5,5itapgmam
S.Kishore Kumar
S.Arun Kumar
B.m3rio Babu
Naidu Ar jun Rao
P.Babu Rao
Y.Nags=ndra Babu
R.Venkatssusra Rao
G.Suresh Kumar
P.Srinivasulu
N.5uresh Kumar
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Union of India, Rsp. by
its General Mansagser,
SCRly, Rail Nilayam,
Saqgndurabad.

Tha Chisf Pesrsonnel {Officer,
SC Rly, Rail Nilayam,

Sacundarab ad.

The Divl. Rly. Manager (Parwm nnal Bramch),

SC Rly, Vijayawada.

e —— e rumy

of Dacision : 16-11-35..
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12 D.Ramakrishna
13. P.Keteasvara Rao
t4. D.Peoul

15. G.Rathnam

16. Sk.Masthan

17. Abdul Aziz

to. TNVYS Sekhar

. 19, G.Mghar Babu

204 P.V.Seshaiah

21. N.Dayakar

22« E.Sambasiva Rap
23. P.Augustian Ra ju
24. M.Nags Rajan

25, N.U.U.S.G.K.Murthy
26. Abdul Ayub Janj
27. N.Sur:sh Kumap

284 Ch.V.Sresedhap

29, D.V.Ramansg

"30. MM Sai Kumar

31. Y.Negendra Baby
32. Ch.Satysnarsyeng
33. J.Srinivasuly

34. Ch.Ram Babu

35. B.Vivekanands

36. T.Thurupathi Swamy
37. D.Uemugapal

JB. G.Pr'gkasg Rao

3%, DMD vali Basha

40; Ch.Srinivasg Rao
41. Md. Mahabsab Al am
42. S.Sesetharaman

43, R.Venkatesuars Rao
44. SSY Prasada Rao
45, K.P,Seryanarayang
46. MVK Mohana R

47, ch.SRC Sekhar Rge
48. N.Soorapa Raju
49. M.Venu

50. N.R.Paramanandam
S1. G.Murali Krishna
52. P.V,Satyenaraysna
53. G.Copalakrishng Murtny
S54. P.Srinivasa Ran
35. BVB Krishna Reddy
S6. S, Venkatessyara Ra
67.U.Narasing& Rao
S58. S.Kishore Kumar
53. Ch.Satysnarayana
60. K.Nagesugra Rao
61. KY Unnikrishnen
62. I.Sudhakar Rao
63, Y.Srinivesa Rso
64. D.Pamesh

65' T.R.Sﬂti&h

66. Y.Babu Rag

67. Ch.Naga Raju

680 poRamBSh

69, K.Venk atesuara Rao
70. P.Murali Krishna
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71« P.Chinnajiah
72. G.Surash Kumap
73.P.Ramakrishna

.14, A.Chittaranjan Baby

9. P.Karimulla Khan
76. B.Mariya Babu

77. N.Arjuna Rae :

78. Sk,Noor Ahemad Jani
79, D.Poaernachandra Ra
80. P.Srinivasuly °
B1. Ch.Vankatessuarlu
82. P} Babu Raa
83. S.Arunas Kumap
84. V. V.L.N. Murthy
85. G.Sunanda Kumap
86, B.Ramakrishna
87. K. Jaya Kumar
8. B. Ananda Rap
89. S. Perumal L
80. S, Jaksear Hussain
91. Ck. Pratap Kumer
92. James P.M., Digs-
93. 3. Ourga Pradad.
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B.Ramakrishna
K. Jay akumar
B.Anands Rao
S.Parumal

5.Jekeer Hussain

Ch.Pretap Kumar
James P, M,Dias
J.Ourga Prasad.

75 to 93 ars working under thes contrel o
Fereman, SC Rly, Birtaguntas).
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T.Vankats Reddy
G.Narssimha Rae
M.Hrudaya Raju
L.Adinarayana
P.U.Sankar Babu
T.Youdha
A.Carataiah

L .,Chandra Rae
D.Ben jeman

NL Dilip Kumar
Sk Igmail
V.Narsim:a Raog
B.Seshagiri Rae
R.Sankar Readdy
Md.Haffizulla

Sk.Khader Basha
P.Krishna Mur thy

Sk . Abdul Khader
Md. ALd

G.Manga Raju
V.Ramji Rae

VeVankatasuar Rae

ﬂ.fatasuar Rae
G.9udhakar Rae

CC Yankateswarlu

K.S-Dt!rai Raj

R.Venkatesvuarlu
Sk.Abdul Rezack

The Divl. Rly, Manager,
SC Rly, Vijeayaugda.

29, P,Sazmuel
30, J55 Sarma

31. Ch,Krishnaish

# Tractien

.o Rnsbandunts.

32. J.Venkatesuar Rac

33. K.,Ranga Sai
3J4. K,Adinarayens

35. T.S.Ramakrishna
6. Ck.Selva Raj

37. G.Nagaiah
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38. D.Santha Raj
39, M.Mallesvar Rae

40, K.Presad

41, R.Raja Rao
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42, Sk. Khadsr Sahib

43, K.Venkata
440 Sd.NaZaer

Rao
Ahmld'

45, Sk.Md.Khasim
46, Ch.Venkateswarlu
47, G.Babu Rae f

48. T.R.Naidu

49, T.Rama Nargyana
50. K.Siva Reddy .
51. 5k. Chand Basha

52. N.Kpndiah

53. Sk. Mastan Vali

54. P.,Ramana

55, T.H.Anandakumaf ‘

The Sr. Divl,Personnel Officcr,

5C Rly, Vijay asada.

The Sr.Divl.Electrical
SC Rly, Vijayavaoa.

P.,Amos

Charles D.A.GCleuwer

P.Sailesu
Md.Khajavali
K.Krishna Murthy
D.Srinivasa Rae
TEI Steuvart
D.Srinivas

Engineer,

.. Applicants.
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'O.A.ND.1143/92, 440/94 g 571/94.
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JUDGEMENT

{AS PER HON'BLE SHRI JUSTICE V.NEELADRI RAO, VICE CHAIRMAN)_m

The three 0.As. involve the’ question of inter-se

seniority between the direct recruits for the post of Fireman-aA
(later designated as First Fireman) and the promotees who were
first promoted as adhoc Fireman-A/lst Fireman and later

regularised in the said posts. They. belong to Vijayawada

Division of South Central Railway. All the three OAs can be

conveniently disposed of by a common order.

0.A.N0.1143/92 S >

/
2. The applicants in this oOa are the direct recruits to the

post of Fireman-A/lst Fireman. They filed this oa praying for a
direction to the respondents for declaration »that: they were
deemed to have been promoted to the next higher post of Shunters
in the grade of Rs.1200-2040 (RSRP) from 11/14.12.82 from the
detes their Jjuniors were promoted to the said post with all
cbnsequential benefits including arrears of pay by holding that
the impugﬁpd orders are illegal, void, and unenforceagie.

3. In pursuance of the interim directions in OA 1143/92, the

.prOV151onal seniority llst of 1st Fireman was publlshed as per

letter No. B/P 612/11/2/RG/Vol.VI11 dated 18.6.93 and the same was

made final as per letter of even number dated 1.3.94.

OAs 440/94 & 571/94.

4. The applicants in both these OAs were promoted to the
post of 1lst Fireman on adhoc basis in 199b and later they were
regularised in.the said post from the respective dates of adhoc
promotion. The seniority list circulated .as per list dated
1.3.94 as refefred to hereinbefore is assailed in. these Oas.
The direct recruits, some of whom are appllcants in oa 1143/9%

are 1impleaded as Respondents 4 to 93 in these OAs.
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. Mr. G.Ramachandra Fa

Counsel for the Applicants
in OA, Ne. 1148/92.

‘r. B G.REuindgr‘hbddy
in OA.Noss 57194 & 440/94.
1

N.V.Ramana, Addl.CﬁSC.-

Cuuniel for the Rasponjznts‘: : Mr.
: _ in DA.Ng9.1143/92,571/94 &
440/54.
1,
CORAN:
THE HON'BLE SHRI JUSTICE V. N ELADRI RAD : VICE EHAijAN
THE HON'BLE SHRI R. RANGARAJAN : meMBER ( ADMN. )
Y S
-
' {




